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(b) if so, the details thereof;

(¢)  whether it is also a fact that Railways are not following the said schedule
and the tracks are usually examined only once in six months which is paving the

way for derailments; and

(d) if so, the details thereof and the steps taken to strictly follow the said
schedule?

THE MINISTER OF RAILWAYS (SHRI PAWAN KUMAR BANSAL): (a) and
(b) No, Sir. Detailed guide lines for frequency of testing of rails and welds
are given in Manual for Ultrasonic Testing of Rails and Welds — Revised 2012.
As per these guide lines, Ultra Sonic Flaw Detection (USFD) testing of rails and
welds in any section is to be done on the basis of Gross Million Tonne (GMT)
of the traffic passed in that section. Frequency of testing of rails and welds varies

from 1 month to 5 years depending upon the GMT of the section.

(c) and (d) No, Sir. Railways are following the specified schedules for USFD
testing of rails and welds as given in Manual for Ultrasonic Testing of Rails and
Welds — Revised 2012.

Drought in Maharashtra

*529. SHRI AJAY SANCHETI: Will the Minister of AGRICULTURE be pleased

to state:

(@) the details of the magnitude of drought in Maharashtra along with the
number of districts and villages affected by the drought;

(b) the details of the loss suffered by farmers of these districts;

(c) the amount of drought relief sought by Government of Maharashtra and
provided by the Central Government; and

(d) how this amount has been utilised by the State Government?

THE MINISTER OF AGRICULTURE (SHRI SHARAD PAWAR): (a) to (d)
Government of Maharashtra has declared drought in 125 talukas in 16 districts during
Kharif-2012 and in 3905 villages in 9 districts during Rabi-2012-13. As per assessment
of Inter-Ministerial Central Teams (IMCT), about 30.52 lakh hectare kharif area and
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15.51 lakh hectare rabi area had suffered crop loss of 50 per cent and above in
these drought notified talukas/villages.

State Government had submitted memoranda secking central assistance of
Rs. 3232.15 crore and Rs. 1801.32 crore for mitigating drought situation during
Kharif-2012 and Rabi-2012-13 respectively against which Central Government had
approved Rs. 778.09 crore and Rs. 807.84 crore respectively from National Disaster
Response Fund (NDRF). Details of assistance approved from NDRF are given in

Statement (See below).

The State Executive Committee constituted by the State Government under
section 20 of the Disaster Management Act, 2005, is responsible for ensuring that
expenditure incurred out of the funds received under the NDRF is in accordance

with the items and norms of expenditure of NDRF/State Disaster Fund (SDRF).
Statement

Assistance approved from National Disaster Response Fund (NDRF) to
Maharashtra for mitigating drought situation during
Kharif-2012 and Rabi-2012-13

(Rs. in crore)

S1. Sector Assistance Assistance
No. approved for approved for
Kharif-2012*  Rabi-2012-13*

1 2 3 4

1. Input Subsidy to farmers who have suffered

crop loss of 50% and above:

(a) Agriculture 563.29 366.82
(b) Horticulture 91.29 63.07
2. Animal Husbandry (including provisioning 72.88 172.96

of fodder/feed in cattle camps, water and
medicine supply in cattle camps, transportation
of fodder)




16 Written Answers to [RAJYA SABHA] Starred Questions

3. Drinking water (including supply of drinking 50.63 204.99
water through tankers, special repair of
water supply schemes/borewells, deepening/
de-silting of wells and water-pits and

temporary water supply schemes)

ToraL: 778.09 807.84@

*Subject to the adjustment of 75% of balance available in the State Disaster Response Fund (SDRF)

account for the instant calamity.
@Provisional.

N.B.: In addition, Central Government has approved implementation of a special package for rejuvenation
of orchards in drought affected districts of Maharashtra with an allocation of Rs. 400 crore during
2012-13 under National Horticulture Mission (NHM) and released an additional allocation of
Rs. 25 crore during 2012-13 under Accelerated Fodder Development Programme (AFDP) for enhancing

fodder production in Maharashtra.
Delay in delivery of posts

1*530. DR. RAM PRAKASH: Will the Minister of COMMUNICATIONS AND
INFORMATION TECHNOLOGY be pleased to state:

(@)  whether the Minister is aware that letters/posts reach their destinations after

three to four weeks through post;
(b) the reasons for such inordinate delay; and

(c) the steps being taken/to be taken by the Ministry to ensure timely delivery
of posts?

THE MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI KAPIL SIBAL): (a) The norms for delivery of various
categories of letters/posts are 2 to 3 days for local area (within municipal limits)
and between metro cities (area within municipal limits); and 2 to 7 days for rest

of the country. A majority of articles are delivered within prescribed norms.

(b)  Question does not arise in view of (a) above.

TOriginal notice of the question was received in Hindi.



